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the projects are either have been tendered or under implementation. In Round 2,
all the cities have set up Special Purpose Vehicles (SPVs) and Project Management
Consultants (PMCs). Round 3 and Round 4 cities have recently been selected and are
in the process of establishing SPVs and procuring PMCs. The progress is as planned.

As reported by cities, 100 projects worth ¥ 8,289.60 crores have been identified
for mmplementation. Out of which, 22 projects worth ¥ 1,005.80 crores have been
completed or under implementation; tendering has started for 15 projects worth
T 34870 crores.

Low cost housing loan

1461. DR. SANJAY SINH: Will the Minister of HOUSING AND URBAN
AFFAIRS be pleased to state:

{a) whether 1t 1s a fact that low cost housing loan has reported higher NPAs
during the last three vears;

(b) if so, the reasons therefor and the details of financing schemes under the
Pradhan Mantri Awas Yojana; and

{c) the details of new housing units launched, completed and transferred to

buyers under the Yojana during the last two years, year-wise?

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI HARDEEP SINGH PURI): (a) Ministry of Finance, Department
of Financial Services has furnished an analysis of the data for the past three vears
{2014-15 to 2016-17) on individual housing loans outstanding with Public Sector
Banks (PSBs) and Housing Finance Companies (HFCs), as under:

As on Gross NPAs of PSBs and HFCs (in %)
Upto T 10 lakhs T 10 lakh to =% 25 lakhs
T 25 lakhs
31.03.2015 1.87 0.66 0.50
31.03.2016 2.28 0.88 0.60
31.03.2017 2.12 0.85 0.88

{(b) The Ministry of Housing and Urban Affairs has launched the Pradhan
Mantri Awas Yojana (Urban) {PMAY(U)} mission on 25.06.2015 with the aim of
providing pucca house to the eligible beneficiaries by 2022. The Mission comprises
four components viz. In-Situ Slum Redevelopment (ISSR), Affordable Housing through
Credit-Linked Subsidy; Affordable Housing in Partnership (AHP), and subsidy for
Beneficiary-Led individual house construction (BLC).
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Under the Credit Linked Subsidy Scheme (CLSS for EWS/LIG and CLSS for
MIG) component of the Pradhan Mantri Awas Yojana (Urban) {PMAY[U]}, there is
an interest subsidy of 6.5% for Economically Weaker Section (EWS)YLower Income
Group (LIG), 4% for Middle Income Group (MIG-I) and 3% for MIG-II, calculated
on housing loan up to T 6 lakh, T 9 lakh and ¥ 12 lakh, respectively, over a tenure
of 20 years.

{c) Details of the houses sanctioned, constructed and occupied during the last

two vears, year-wise, under PMAY(U) are given in the Statement.
Statement

States/UTs-wise details of Houses sanctioned, constructed and occupied by
beneficiaries during each of last two years under PMAY(U)

(as on 19th Feb. 2018)

Sl. State/UT Houses Sanctioned Houses Constructed Houses Occupied

2015-16  201e-17 2015-16  2016-17 2015-16  2016-17

1 2 3 4 5 6 7 8

1. Andaman and - - - - - -
Nicobar Islands (UT)

2. Andhra Pradesh 1,93,198 232 51 1,473 51 377
3. Arunachal Pradesh - 70 - - - -
4. Assam 2 24353 2 13 2 13
5. Bihar 30.226 46,791 355 2,095 10 2,440
6.  Chandigath (UT) 2 3 2 3 2 3
7. Chhattisgarh 12,820 16,963 956 693 242 665
8. Dadra and Nagar 1 858 1 55 1 55
Haveli (UT)
9. Daman and Diu (UT) - 51 - 3 - 3
10.  Delhi (NCR) 79 164 79 164 79 lo4
11. Goa 1 10 1 10 1 10
12, Gujarat 68,902 45,380 4873 22900 1,919 21,112
13. Haryana 94 979 503 459 94 868
14.  Himachal Pradesh 1,085 3,505 8 13 8 13
15.  Jammu and Kashmir - 5,880 62 26 62 26

16.  Jharkhand 7750 52,886 320 2,352 11 2,135
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1 2 3 4 5 6 7 8
17. Karnataka 16,662 106810 3,064 10,638 1,517 7,543
18. Kerala 42 26,187 49 267 42 355

19.  Lakshdweep (UT) - - - @ 2 =

20. Madhya Pradesh 43,741 157853 348 3,036 348 1,766
21.  Maharashtra 1,534 1,24,555 1,534 5,453 1,534 5453
22, Manipur - 9,748 - 23 - 23
23. Meghalaya 2 52 2 20 2 20
24.  Mizoram 10,302 15 54 15 40 29
25. Nagaland - 12,506 - 456 - l
26.  Odisha 11,575 26,045 184 1,288 27 556
27.  Puducherry (UT) 7 3,855 7 7 7 7
28. Punjab 43 42641 43 146 43 146
29. Rajasthan 12,657 3,303 1,922 3458 1,091 3,077
30. Sikkim - 1 - 1 - 1
31. Tamil Nadu 34,490 1,88,588 1,893 5,396 477 5,792
32. Telangana 80,576 1,218 95 452 95 264
33.  Tripura 4 42,9006 4 161 4 11
34,  Uttar Pradesh 280 11,020 1,812 2,035 1,730 2,262
35.  Uttarakhand 2,770 2,010 264 504 57 148
36. West Bengal 75,000 68,888 218 3,370 129 3,459

Grawp Torar 6,03.854 10,26326 18706 66,985 0625 58827

Central advisory council for real estate sector

1462, SHRI R. VAITHILINGAM: Will the Minister of HOUSING AND URBAN
AFFAIRS be pleased to state:

(a) whether it is a fact that a 30 member Central Advisory Council has been
constituted which would play key role in protecting the interest of consumers while

advising Government on implementation of the Real Estate Regulation Act (RERA);
{(b) if so, the composition of the council,

{c) whether the council would advise both Central and State Governments to

foster the growth and development of the real estate sector; and



